
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

 

ORIGINAL APPLICATION NO. 133 OF 2024 

 

IN THE MATTER OF: 

 

In re: News item titled "Hasdeo mei pedo kee katai TS Singhdev ne kaha - CM Vishnudev 

Sai Khood Aadivasi jarur samjhenge jal jangal jameen ka astitva" appearing in ETV 

Bharat.com dated 26.12.2023 

 

MEMO OF PARTIES (As Per ORDER DATED 13.02.2024) 

 

In re: News item titled "Hasdeo mei pedo kee katai TS Singhdev ne kaha - CM Vishnudev 

Sai Khood Aadivasi jarur samjhenge jal jangal jameen ka astitva" appearing in ETV 

Bharat.com dated 26.12.2023  

                                                                  VERSUS 

 

1. Principal Chief Conservator of Forests 

Chattisgarh Forest Department 

Jail Raod, Aranya Bhawan Raipur (Chhattisgarh)- 492 007 

Phone : 0771-2512800, 2512801   

Email : pccf-fhq@cg.gov.in  cgpccf.forest@gmail.com  (RESPONSENT NO. 1) 

 

2. Chief Wildlife Warden 

Chattisgarh Forest Department 

Phone: 0771- 2512880  

Mobile:  9425209697  

Email:  pccfwl-cg@cg.gov.in / cwlwcg@gmail.com  (RESPONSENT NO. 2) 

 

3. Collector and District Magistrate, Hasedo, Korba. 

Office of the Collector and District Magistrate, Korba, Kosabadi, Korba 

Phone: 07759-222886 

Email: korba.cg@go.]in      (RESPONSENT NO. 3) 
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